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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

THURSDAY, THE TW.ENTY SIXTH DAY OF SEPTEI\,BERTwo THoUSAND AND rwer.rri rolrh
PRESENT

't: ff :: J:: ::,5t t::'':.'::::^:.i::.
w.A. Nos.1099 1100 1101 1121 1142 1150 1151 1169 1170 1207

1222 1231 1237 1238 1246 1265 1708 1709 171s 1719 1741
1743 1747 1748 1754 1755 1756 1757 1758 1761 1764 176s
1767 1768 1785 1786 1797 1798 1799 1801 1802 1804 1805

1806 1849 1857 1873 1938 1989 2002 of 2017
72 326 338 of 2018

581 of 2020 and

W.P.Nos.30470 ot 2012
4257 and 5977 of 2014

WRIT APPEAL NO : 1099 OF 2017

writ Appear under crause 'r 5 of the Letters patent preferred against the order dated
29-12-2016 in W.p.No.2311 2 of 2012 on the fite of the High Court.

Between:

1. The State Reo. bv the principal 
.Secretary to Government of TelanoanaRevenue Deodrtmdnt secretaiLi, n-v'o"ui;EJo.'iprevrousry shown as StSte oiAndhra pradbsh)

' I?8":i&tJll 
officer & competent Authoritv, Urban Land ceiring, Nampary,

t 
Il:r|iit|.ot collector, Medchal District., (previousty shown as Ranga Reddy

4. The Tahasildar. Balan2g2r Mandal, Medchal, District. (previously shown asRanga Reddy District)

AND
...APPELLANTS/RESPONDENTS 1 & 2



)

1 Guntaka si"t",s?"1^df T:&w(?r?; J3g11fl'r.t"%ol3:o 
uoout 42 vears' Rio

Plot No 74' Abhdyanagi 
"'RESP.NDENT/PETIr'.NER

2. The Hyderabad Metropolitan Urban Development Authority' Hyderabad Rep'

by its Secretary'

. 
ft3%:,,siyff"""",""fr??llx3,[1,i:?ftii'Js3.lfi?8";r!P; 

5,*.f.'"['.f" 5,1f,i

Goud

4. The Greater Hyderabad Municipal Corporation' Hyderabad' rep' by the

Commissioner-

(Respondents 2,3 & 4not necessary parties to this petition)

...RESPONDENTS/RESPONDENTS

Petition under Section 151 CPC praying that in the circumstances

in the affidavit filed in support of the petition' the High Court may be plea

suspend the operation of the orders passed in WP'No'23'1 12 of 2012'

29-12-2016, pending disposal of the Writ Appeal'

l.A. NO:1 oF 2017(wAMP. NO:2096 0F 20 171

WRIT APPEALNO:11

Between:

c o u n s e I f o r t h e Ap pe I I a n ts : s R r 

irv, 3X ltrtiAlil'.t1"'

Counsel for the Respondent No'1: SRI V'R' AVULA' SENIOR COUNSEL

Counsel for the Respondent No'2: SRI V' NARASIMHA GOUD' S'C' FOR HMDA

Counsel for the ResPondent No'3: -

counser ror the Respondent No.4: Ms. 
Irffit"rtX.yHlSi.lTS::5$8Xff"

stated

sed to

dated

000F 2017

Writ Appeal under clause 15 of the Letters Patent preferred against the Order dated

2g.12.2o16in W'P' No 20569 of 2012 on the file of the High Court'

1 rhe state Rep bv Jn: r^j:?;ll,1l 
,lr',fl?l?,?olioPJ"l"",jli;?flHl l3'319,T3t

R"uenue DePartment' Secl
nionra Praobsn)

The Special Officer & Competent Authority' Urban Land Ceiling' Nampally'
2

Hyderabad



-)

3. The District corrector. Medchar District. (previousry shown as Ranga ReddyDistrict)

4. The Tahasildar, Baranagar tVrandar, Medchar District. (previousry shown asRanga Reddy District).

...APPELLANTS/RESPONDENTS 1 & 2
AND

1

2

3

4

R- Ravi .Va.rap_rasad Raju S/o-R.V.S. Suryanarayana Rl/o. MIG 11-.15, 1XPhase, KPHB Colony, KLikatpaily, Hyderabad - 72.'

...RESPONDENT/PETTTIONER

The Hyderabad Metropolitan Urban Development Authority, Hyderabad Rep.
by its Secretary

Gopal.Nag.gr_Co.operative. House Building Society, G6, R.K. Estate, RoadNo.4, KPHB Cotony, Kukatpaily, Hyderabaid, Rep.'by its presiOEni-i.'nama
Goud

Ill_91"^1:l Hyderabad tr4unicipat Corporation, Hyderabad, rep. by the
uommrsstoner.

(Respondents 2,3 and 4 not necessary parties to this petition)

,..RESPONDENTS/RESPONDENTS

l.A. NO: 1OF 2017(WAMP. NO:2 097 0F 20171

Petition under section 151 cpc praying that in the circumstances stated in

the affidavit filed in support of the petition, the High court may be pleased to
suspend the operation of the orders passed in writ petition No. 20s69 of 2012
dated 29.12.2O16, pending disposal of the Writ Appeal.

Counsel for the Appellants: SRt D.V. CHALAPATHI RAO,
GP FOR ASSIGNMENT

Counsel for the Respondent No..t: SRt V.R. AVULA, SENIOR COUNSEL

Counsel for the Respondent No.2: SRt V. NARASIMHA GOUD, S.C. FOR HMDA

Counsel for the Respondent No.3: --

Counsel forthe Respondent No.4: Ms. T. KANyA KUMARI, REPRESENTING
SRI M. DHANANJAY REDDY, S.C. FOR GHMC



4

WRIT PEALAP NO: 1101 OF 2017

Writ Appeal under clause 15 of the Letters Patent preferred against the order dated

2g-12-2[16in W P No 245 64 of 2o12on the file of the High Court'

Between:

1 rhe state^ R"qjL the Principar'9":f!1%tiog?t"Jlil"'?Hl l3'3t3tT3i
Revenue Depanment' Secretariat' HyderaDao'

, l;!Ti:::1:?l'"' & competent Authoritv' Urban Land ceirins' Namparrv'

. ?#1Lt::t cott""to'' Medchal District ' (previouslv shown as Ransa Reddv

^ ?itj''i']nr.ildar, Balanagar Mandal' Medchal' District' (previouslv shown as

-' 
ningiReodY District)

."APPELLANTS/RESPONDENTS 
1 & 2

AND

' e8)rg#5;lL"t"[il^:li.3l,??.if*i..:fl"''3P',?"!] 

27 vears' FUo H No 1-1-

...'RESPONDENTS/PETITIONERS

The Hyderabad Metropolitan Urban Development Authority' Hyderabad Rep'

by its Secretary'

S:t:,HSA'"9"","i?:',1Xffi '#i;:"-'1:l#':R$"o'i3SSJ=#E'S'T:
3

Goud

4. The Greater Hyderabad Municipal

Commissioner

(ResPondents 2

Corporation, HYderabad' reP bY the

3 and 4 not necessary parties to this petition)

...RESPONDENTS/RESPONDENTS

l.A. NO: 10F 2017 (WAM P. NO : 2098 oF201 7)

Petition under Section 151 CPC praying that in the circumstances

the affidavit filed in support of the petition' the High Court may be pl

suspend the operation of the orders passed in WP No'24564 of 20

2g-12-2Ol6,pending disposal of the Writ Appeal'

stated in

eased to

12 dated



)

Counsel for the Appeltants: SRI D.V. CHALAPATHI RAO,
GP FOR ASSIGNMENT

counsel for the Respondent No.1: sRl v.R. AVULA, sENroR couNSEL

Counsel for the Respondent No.2: SRI V. NARASTMHA GOUD, S.C. FOR HMDA

Counsel for the Respondent No.3: _

Counsel forthe Respondent No.4: Ms. T. KANyA KUMARI, RE'RESENTING
SRI M. DHANANJAY REDDY, S.C. rON CTirVrC

1. The State Reo. bv the principal Secretary to Government of TelanoanaRevenue Depdrtmeint, secr"tiiial, u-GirEiu.'ipreviousry shown as stdte o'iAndhra Pradesh)

' Il8":fo"rTl 
officer & competent Authoritv, urban LaM ceiring, Nampaily,

' jlirfliio'"t collector' I\zledchal District., (previousty shown as Ranga Reddy

4. The Tahasildar. Balanagar Mandal, tVledchal District. (previously shown asRanga Reddy District)

WRIT APPEAL NO: 11210F 2017

writ Appear under crause 15 0f the Letters patent preferred against the order dated
29-12-2016 in W.p.No.3060B of 2012 on the file of the High Court.

Between:

... APPELLANTS/RESPONDENTS 1 & 2
AND

' P;,/3,[3f,r,*fifr?*i;#?;r'"nkata Naravana RJo' Prot No 46, vasanthnasar,

....RESPONDENTS/PETITIONERS
2' The Hvderabad Metroooritan Urban Deveropment Authority, Hyderabad Rep.by its Secretary

3. Gopal 
. Nag._ar -co.operative. House Buirding society, G6, R.K. Estate. RoadNo.4, K'HB Cotonv. Kukatpaly, uvoerioa"o,-i6p'.,uv lts pieJioE;i"b., i;;:Goud

a 
[Hf::ilerrHyderabad Municipar Corporation, Hyderabad, rep. by the

(Respondents 2,3 and 4 not necessary,parties to this petition)

...RESPONDENTS/RESPONDENTS



6

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition' the High Court may be pleased to

suspend the operation of the orders passed in writ petition No 30608 of 2012

daled 29.12.2O16, pending disposal of the Writ Appeal'

Counsel for the Appellants: SRI D'V' CHALAPATHI RAO'
GP FOR ASSIGNMENT

Counsel for the Respondent No'1: SRI V'R' AVULA' SENIOR COUNSEL

Counsel for the Respondent No'2: SRI V' NARASIMHA GOUD' S'C' FOR HMDA

Counsel forthe ResPondent No'3: -

Counsel for the Respondent No'4: Ms' T' KANYA KUMARI' REPRESENTING- ' '-snr 
ut. oHaruarulaY REDDY, S'C' FOR GHMC

l.A. NO: 1 oF 2017 WAMP. NO: z',t34 oF 20 171

WRIT APPEAL NO: 11420F 2017

WritAppealunderclausel5oftheLettersPatentpreferredagainsttheorderdated

29-12-2016 in W.P.No 205 51 of 2012 on the file of the High Court'

Between:

'l . The State Rep. by the Principal Secretary . 
to Government of Telangana'

Revenue Department, JJJ,ii;;[i, fvo""iioio. ipteviouslv shown as state of

Andhra Pradesh)

2. The Special Officer & Competent Authority' Urban Land Ceiling' Nampally'

Hyderabad

3. The District Collector, Medchal District ' (previously shown as Ranga Reddy

District)

The Tahasildar, Balanagar Mandal' Medchal District

Ranga ReddY District)
4

(previouslY shown as

..APPELLANTS/RESPONDENTS 1 & 2

AND

The HYd
by its Se

1 N. Srikrishna Nandana-W/o' N ChennakesgYaiag' Aged about 46 years'

iii": iriil;i;;ra J Pbst, Pedinandipid u Mandal' Guntur District'

....RESPONDENTS/PETITIONERS

erabadMetropolitanUrbanDevelopmentAuthority,HyderabadRep

I

2
cretary


